Ff'nﬂr:{f‘ﬁl E'l;ﬁm} [Tm‘-a ’?"lwé‘]

Post Offer Public Announcement to the Equity Shareholders of

‘CARNATION NUTRA-ANALOGUE FOODS LIMITED

_Registered Office: A-204, Samudra, Sardar Patel Nagar, C. G. Road, Ahmedabad- 3800086, India
This Public Announcement (*Announcemant™ is being is- uad by ICIC] Sacurities Limited, the Managesr io the Offer, on behalf of Cadila
Heakthcare Limited (the Arquirer”) pursuant to Secwrier and Exchange Board of India (Substantial Acquision of Shares and Takeovers)
ReguiaSions, 1997 and sub sequent smendments therts (e Remuiations”) read with cbsenaions made by SEB! vide leier no. CFOVDCR/TOY
| | MMBS371/05 dated April 21, 2006.
| | This Announcemant ks in continuation of and shouid be read iIn conjunciion wilh, the Public Announcamant published on March 18, 2005, the
Revisad Public Announcement published on May 3, 2008 and the Latter of Offer dated April 26, 2006 1o the equity sharsholders of Camation
MNutra-Anglopue Foods Limited,
The Otfter formalities have been complsted and the detalls are &5 under: A
1)| Name and Address of the Target Company Camafion Nutra-Analogue Foods Limited,
A-204, Samudra, Sardar Patel Nagar, C. G Road, Ahmedsbad — 380 006, India
2)| Mame and Address of the Acquirsr Cacii= Healthcare Limited, Zydus Tower, Satelite Cross Roads,
Sarichej Gandhinagsyr High Way. Ahmedabad 350 015, Indis
3)| Name of the Manager lo the Offer ICIC] Securiies Limied
£)| Name of the Registrar 1o the Offar Srarsorm Senvices (india) Privats Limited
5 | Offer Detalls:
Date of opaning of the Offer May 5, 2006
Date of closure of tha Offer May 24, 2006 ; '
6)| Detaiis of the acquisition Pmpoudmmanuummmﬂ . Actal
A Offer Price : Rs. 150/ : Rs. 150~
B - Shareholding of acquirer bafore Public
Announcement (PA) - - B.34,000 (14.96%) 8.34.000 (14.96%)
C__ Shares acquired through MOU Mot Appiscablo Mot Arcicable
D Shares scquired in the opan offer 1M.1502020%) - 11.15.020 (20%)
E Size of the opan offer (No. f shares muiiphed
by offer price par share) Rs. 1672.53,000/ As. 167253 000~
- smnmmmmmmww
7 working days prior to closure datn, if any Nil 14,863,118 (26.60%)
G Puost offer sharsholding of Acguirer 26,26,208 (50.60%) 34,232,138 (61.58%)
H Pre & Post offer sharoholding of public Pra Offer - Poat Offer* " _Pra Offer Post Offer*
No. of chares 4224 550 27 48,897 44 24 200 21,42 062
Percartage | TeTI% 45.31% TA7I% ]
* The sharsholding of ersiwhile promoters aggregating o £0 equity shares has boen includad in the pubiic category pursuant 1o 8w open offer
7 | Stanes of the ascrow account | The Escow Account consisting of 1% cash depes®t and piedge of equily
L shares will ba releasad shorfly.
8 | Peyment of interest, if any NIL
8 | Status of investor complaints Mo investor complaints have been received in respect of the offer.

Tha Acquirer and the Board of Directors of the Acquirer accopt full responsibility for the Information contained in this Public Announcement.
The Acquirer and the Beard of Directors of the Acquirer shall be jointly and severally responsible for fulfiment of their cbilgations under the
k==ped on behaif of the Acquirer by:

Manager io the Offer

| ﬁ ICICI Securities

ICICI Securities Limited
ICIC| Centra, H.T. Parokh Marg, Churchgats, Mumbal 400 020, India
Tel: 481 22 2288 2460, Fax: +91 22 22082 6580, Contact Parson: Mr. Vishal Jain E-mall: cadila_offer@ lsacitd.com

Place: Ahmeadabad

]
! Datec July 6, 2008
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